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(b) whether the cases of theft are
still being repeated in the sald loco
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1[Tue DEPUTY MINISTER 1n THE
MINISTRY or RAILWAYS (SHRI
SHAR NAwaz KHAN): (a) There was
only one case of theft of one piece of
moulding aluminium puttie valued
at Rs. 5 only.

(b) Yes. The accuseq person, who
Was an outsider, was apprehended and
convicted.]
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F[THEFT OF CoAL AT FARUKHABAD Loco
SHED

173. Serr V. M. CHORDIA: Will
the Minister of RAILWAYS be pleased
to refer to the answer given in the
Rajya Sabha to Unstarred Question
No. 9 on the 20th February, 1963 and
state:

(a) the number of persons punish-
ed in connection with the theft of
coal from the loco shed at the Faru-
khabad Railwiay Station and what

shed?
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+[Tee DEPUTY MINISTER v e
MINISTRY oF RAILWAYS (Surr
SHAH NAwaz Kuan): (a) No person
has so far been punished in connection
with the theft of cdal from the loco
shed at Ferukhabad, 14 accused per-
sons arrested in the case have been
challaned U/Ss 379/411 LP.C. and 120
Railway Act. The case is sub judice.
Departmental action against two rail-
Way employees involved in this case
is in progress.

(b) No.]

OUTSTANDING TELEPHONE BrLs

174. Surr ABDUL GHANI: Wil]l the
Minister of Law be bleased to state
the total value of telephone bills out-
standing in the country on 1st Novem-
ber, 1963 to be collected by the
Department?

THE DEPUTY MINISTER IN THE
DEPARTMENT oF POSTS amp
TELEGRAPHS (Smrr B, Bragavary) :
The information is not readily avail-
able, it will be collected and placed on
the Table of the Sabha in due course.

7L 1 English translation




